
In the CentralAdininistrative Tribunal 
Calcutta Bench 

MA N6L97 
.ThN..555 of 1997) 

Present : H4n'b1e Mr. DY;  Purkayastha, Judicial Member 

Narayan Chandra Haldar 

Vs.. 

Eastern Railway 

For the Applicant V Mr. B.C. Sinha, Advoc ate 

Per the espàdents: None 

Date of cder : 1-09-98 
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ODE 

4. 	 Jone at,rears on behalf of the respondents. MA 268 if 

1997 has seen disesed of on 16.4.98. . So, CA 555 of 1997 will 

come up for hearing on the next date fixed on 16.12.98. 

(:putha) 
Member(J) 
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